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17.0ER DAT 16-3-2001. 

This part heard matter has been posted today 

peremptory hearing,e have heard shri P,N.Mishra,On behalf 

of S.N.Mishra,learned counsel for the applicant and shri 

A.K.BOse, in part on 19,3.2001.Thereafter we had asked for 

production of original documents and the same has been 

produced.'The matter was agai a heard on 4.7.2001 and was 

adjourned twice, thereafter as a part-heard matter.when the 

matter came up on 13.8,2001 we have heard learned Sr. 

Standing Counsel.shri S,N.Mishra wanted the matter to be 

taken up today to enable him to make his submissioá.Today 

when the matter was called, an adjournment was asked for on 

behalf of learned counsel for the Applicant.AS we never 

grant adjournment when the matter is called for hearing and 

as mention 	time is only at 10.30 AM and thirdly as the 

matter is  fixed today for peremptory hearing at the instance 

of the learned counsel for the appliCant,prayer for further 

a1journmt was reject,we have briefly heard Mr.A.KBOse, 

learned ssc for the RespOfldents.Heariqg is closed. 

In this O.A. eight applicants have come up for 

quashing the appointments made in pirsuance of Annexure-2 

as also the test conducted for the p.irpose.They have further 

prayed 	that the ReSPOndentS  be directed to 	conduct fresh test 

for appoiLtment to the post of Announcers-comperes in terms of 

Advertisement at Annexure-2. Respondents have filed counter 

opposing the prayers of applicants. No rejoinder has been filed. 

or the plrpOse of considering this petition it is 

not necessary to go into too many facts of this case.The 	case 

of applicants is that 	.n opening of All India Radio station 

at BhafliPatfla all of them applied in response to an 



Advertisent for casual employment of AJThOUflCer in Al]. India 

Radio and were given appointment on 2.1.1994 after oeing 

duly se1ecte.They have made some grievance regarding the 

number of engagements given to them in a month and the delay 

in payment made to them but these are not connected with 

the prayer made by them in this O.A. and therefore,need not 

be 4ene into, Their grievance is that Depa rtmental AuthO d.ties 

issuad an advertisement on 28.2.1994 inviting applications from 

eligible candidates for appointment as Government servant 

for the post of Announcer-mperes(0riya)Junir Grade in the 

scale of b,14002600/.. Apparently ,there were five posts of 

which three were un-reserved and one each reserved for SC/ST. 

There was a written examinatiofl.AppliCants have made a 

grievance that in the written examination, questions were not 

pit about local dialets,nusic,drama and literature etC.of 

i<alahandi and Nuapara Districts.They have also enclosed a copy 

of the question of paper but again these are not relevant bause 

RespOndents have pointed out intheir Counter that the written 

examination was Only a qualifying examination and marks obtained 

by the candidates in the written examination is not takeninto 

ç 	considerationfor the purOse of selection.It further açpears 

that altogether 215 candidates took the written test and 58 

were called for the voice test, or holding the voice test 

besdies the Director Transmission and Progranine Exchange Service 

o other outsiders namely Narayan Mohapatra, retired Prof. 

and Mucationist of i3hawanipatna and Dr.Babaii Charan Sethi 

Government college,Bha'ianipatna an expert of Oriya  literature 

were taken in as memoers.There was 50 marks for voice test of 

which 25 was the qualififlg marks and 10 marks were for intervii. 



(3 
r the voice test there were three components such as 

iality of voice, pronounciation and Dictation and Understanding 

of the test whiie reading. Respondents have stated that on 

the oasis of the Voice test and interview four candidates 

(two in general category and one each for SC and SI) were 

selected and appointed.The Fifth post was filled up by 

transferring an existing employee from All India Rddio, 

Baripada to Bhanipatfla. It filist be noted that there is no 

illegality involved if the Respondents fillup the post by 

transferring an existing employee from one station to 

another.In vii of this we are actually concerned about the 

four posts which were filled up through the process of 

selection which is under challenge .It is submitt by the 

applicants that one of the candidates ss Mishra had mentioned 

oefore others that he has oeen sponsored by Shri K.P.singM, 

Minister of Information and Broadcasting.Applicants have 

further stated that other general category candidates M.K. 

Samantray was also oacked oy another union Minister from 

Orissa.Resporidents in their counter have pointed out that 

they have no information aoout these candidates oeing candidates 

of two Union Ministers.AppliCaflts have not produced any documents 

or anything in support of their contention that these two 

candidates have oeen selected ignoring their performance in the 

ice test and interview at the oehest of the Union Ministers. 

in view of this, this contention can not be accepted. 

Respondents along with counter have enclosed xerox copy of the 

marks given by the above three examiners on the three 

components of the voiCe test and we have peised the same, we 

have also directed th Learned SSC to produce original of these 

marks but after going through these xerox copies in detail it 

was not felt necessary to compare the same with the Original 

k 



	

U
' 	

—
 

C
 	

W
 

(a 
a) 

r4
F- 

>
 

U
 	

tO
 	

U
 

'
 	

0
 4

- 	
(U

 	
. 	

ti*
-
4
 

U
 

0
 

U
) 	

£
 	

£
 	

tB
 	

(U
 	

U
) 	

(1) 	
4) 	

-ri 

	

U) 	
U

) 	
0
 	

4-' 
0
 
W

 
r
 
0
)
4
.
)
 

a) 	
S

 
4
1
)
 c

 a
 	

-
-
i
 
U

 
(
I
 
.
 
.
 

U
 	

(U
 	

U
 	

.i:: 	
-4

 	
(0

 

	

;
 
	

U) 
U

) 	
U

) 
U

 

	

(U 	
U

 	
4-)

(U 	
U) 	

i
 

>
 
r
j 

(
}
)
 0

 
Q

4
 	

(
0

 
0

 	
A

) 	
(U 	

(
0
 0

co 

	

,
 	

'-i
 	

(1) 	
>1 	

U
 	

4) 	
4) 	

(1s 	
U) 	

0
 	

0
 

1-4 	
c: 	

:> 	
U

 	
u
 	

0
(U 	

- 	
r 	

0
 	

' 	
U

) 

	

4.4 	
r( 

	

-4 	
G

.4) 	
- 

cri 	
(U 	

o
 	

-' 
4

1
 0

' 	
C

 	
0

 W
 	

4-' 
.rl 

ro
 	

.0 
c 	

..0 
o

 
- 	

'
 	

4-) 	
U

) 
4) 	

r 	
. 	

r 	
E 	

U) 	
C

 	
•r4

ro 
(a

 
(0 	

-1-4 
rrj 	

(0 
0
 	

0
 

0
' 

.-4 	
0

 	
4

-).0
 	

(0 
- 	

'c3 	
rcl 	

C
U

) 
U

 
• 	

U
I 

o
 	

0
 

	

r4 	
to 	

C
 	

3
) 	

41) 	
(1) 	

0
 	

C
 

(F) 
'
j
 

0
 
C

O
 

0
 	

>
 	

4-' 
>

 
U

 

	

4) 	
(U 	

o
 	

-4-' 
U

 	
U

 	
• 

(0 	
U

 
(U 	

3) 	
C

 	
0
 	

-.-i 	
(0

 	
C

 	
It 

 

c: 	
o

 	
-C

 	
4.) 	

-.4 
 

U
 

w 	
o

 	
cz 	

C
L
) C

 
E 

(U 	
.0

 	
() 	

ii 	
'1

 	
(1) 	

C
 	

U
) 	

4) 	
U) 

 

	

4) 	
Cl) 	

U
-
C

 	
(0 	

4) 	
--4 	

4
-'(0

 	
(U 	

U
 	

- 	
U) 	

0
 

(0 	
Cl) 	

0
 	

U
 	

U) 	
U

) 	
E

 	
U

) 	
(U

 	
Q

) 	
U

) 	
4)  

(1) 	
(1) 	

.1-) 	
(U 	

4.) 	
-4 	

(U
(n 	

0
 

41) 	
4

) 	
U

 	
>

j 	
41) 	

U
 	

(U 	
a) 	

(U
 	

41) 	
(4) 

(1) 	
- 	

:3 	
Q

 	
- 	

.rl 	
U) 	

0
 	

(0 	
.0 	

.0
 	

C
 

U
 
o
 
(
I
)
 	

E
 
0

 	
4
)
 4

)
 

4
)
 0

 	
0
 

3) 	
(0

 r1
 

U
 4

1
 (0

 4
4
 	

4j 	
0
 	

'ci 	
U

) 
-
C

 4
4

 0
 

.4-) 	
•,-4 	

4-' 

	

'i 
0

 
0

 	
(l 	

-4 
>

1
 	

•-i 
i 

1 	
0
 

a) 

	

-4 	
.-C 	

..i 	
C

 	
41) 	

(0
 	

Cl) 	
(1) 	

0
 

.-4
 	

0) 	
4.) 	

(11 	
4

) 	
U

) 
.0

 	
(U 

	

4
) 	

4
.) 	

Z
 

4) 	
4-) 	

(1) 	
(0 	

CI) 	
3) 	

U
 	

U
 	

1-4 	
(0 

fu 	
- 	

4- 	
-0 	

V
 	

-
 	

) 	
0) 	

U) 	
U) 	

41) 	
._ 	

rd
 	

U) 
4
)
 U

 
3) 	

-L 
0

 
0

 
C

 
(
 	

£
 -r4

 (U
 	

>
 Q

i ..-4
 r4

 
(0 	

3) 	
f4 

4
) 	

LU
 

.,.. 	
U

 
•
 
-
 
1
-
4
 	

.
 
0

 
C

l 
r
r
 
.
Z

 
4

)
 

	

to 	
-0 	

.4.) 	
1-4 	

q 	
C

 	
4) 

4
) 	

(1) 	
0
 	

.0
 	

>
1 	

3 	
4-4 	

(0 	
0) 	

Cl) 	
04 	

Ct) 
(4)

0
 
0

 
U

 
(
I
)
 	

U
 4

4
 	

44
(
1

)
4

4
 

V
 	

(I) 	
• 

(U
 	

U
)
 '-

 	
U

 
0
 
0
 	

0
 

 
C

 	
41 	

>
 	

1-1 	
(0 	

U
)
L

i 	
49 	

41 	
1-4 

	

.1-) 	
..-4 	

U
) 	

r 

	

(U 	
C 	

(U 	
r
j 	

3) 	
4.4 

	

t1
 	

- 	
C.)' 	

C
 	

(0 	
U

 	
U) 	

'c 	
4-) 

4-1 	
U) 
(U 	

C
l 	

>
 	

1.1 	
£ 	

(0 	
( 	

0
 	

0
 	

(0 	
' 	

c
 	

•r-4 	
' 

W
 
4
1
 
(
)
 
U

)
 

4
 4

1
) 4

) 	
-.-4

 U
) 0

 	
C

 
0

 	
.0

 (0
 	

0
' 	

'C
O

 

	

0
 V

 	
C

)' 4
-) 	

-.-i 	
• .-4

 	
--4

(0 
S 

U
) 

'C) 	
U

 	
C

 	
-
 4

-
' IO

 	
E

 
Jc 	

C
 	

1 	
C

 '-
I 

	

a) 	
(U 	

U) 	
.-4 	

j 	
. 

	

0
 	

' 
C

 	
H

 
C

 
.
-
i 
(
f
l 
H

 
' 

4-) 	
ro

U)
E

 	
0

 	
(1) 	

4) 	
41) 	

• 	
41) 	
U

L
o

 

	

1-i 	
U

 
4

)
 
r
 
•
 	

U
 	

.2
 	

U) 	
o

 

	

.0
 	

0
 
C

l 	
o

 
(0 	

C
 	

(U 	
U) 

	

(U 	
4

) -4
 

E
 o

 
4) 

-
i E

 U
)
 ,'4

 Z
 ')

 	
-i 

4) 	
C)' 	

0
41

0 
14 

	

-14 	
C

 	
4) 	

11 	
(0 

	

(U 	
U

 

	

U
 	

0
>

 
04 

'C) 

	

C
 	

(1) 	
U

 	
(U 	

E
 	

C
 	

Cl) 
-
 
C

 
.
r
-
 
C

 
U

)
 
.
0
 
C

 
0
 

'-ci 	
4-) 	

4) 	
44 	

V
 	

C
 	

0
 	

(0 	
4) 	

4-) 	
Cl) 	

, 	
.1-i 	

a 	
..- 

I
 

S
 


